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S.0.G/Sena-05-04/2021-12271—In  exercise of the powers
conferred by sub-section (1) of section 9 of the Manoeuvres, Field Firing
and Artillery Practice Act, 1938 (Act 5 of 1938), the Governor of Bihar is
pleased to define the following area, map, boundary and details of which
given hereunder, as field firing and Artillery Practice Area for the period of
20 years from 23th of August, 2023 till 22t of August, 2043, with
immediate effect :-

Schedule
Details and boundary of the land-area

District Gaya-Barachatti
The details and boundary of Firing Range is given below :-

Sl.
No.

Village /Thana Raiat Name Khata Plot Area Type of

No. No. Land Boundary

North Plot No.- 172

173 | 32.10 Acre East Plot No.- 174

West Plot No.- 173

South Plot No.- 184, 185

North Plot No.- 170
. Forest South Plot No.- 184
Gohi/283 Department 12 174 11.88 Acre Forest East Plot No.- 176

West Plot No.- 173

North Plot No.- 155

176 39.40 Acre East Plot No.- 177

West Plot No.- 170

North Plot No.- 1362

Bidhi/277 Forest 66 | 1362 | 100.00 Acre | Forest | SOuth Plot No.- 1362

West Plot No.- 1031

South Plot No.- 183, 179

Department East Plot No.- 1366,1367
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2. In reference to report of the District Magistrate, Gaya vide letter
no.- 6428, dated- 24-08-2023 The area mentioned in the above schedule is
being defined in the work interest under the followed conditions :-

(i)

(i)

Firing within the notified area shall be allowed only after
the village falling under the area is completely evacuated
before firing and it is verified at the level of Block
Development Officer/Police Station Head/
Mukhya/Sarpanch.

In case of violation of any point of the SOP's related to the
firing, the power to stop the firing will be vested in the
district administration.

(iii) To deal with any emergency at the time of firing, a single

nodal point shall be established by the army.

(iv) The concerned firing Incharge/Camp Commandant shell

v)

have the total responsibility for the detection and complete
information alongwith the disposal of the number of
misfired bullets, shells and ammo.

It will be the responsibility of the firing Incharge/Camp
Commandant to comply with the points mentioned in the
minutes of the meeting Regarding the defined area, held on
20.07.2023. at station headquarters, Gaya

3. The Land Plan of Notified area may be inspected in the office of
the District Magistrate, Gaya

By the order of the Governor,
Sd./Illegible,
Special Secretary to the government.
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